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and outdated Act. Sir, if you look 
to Sec. 2 of this Act it says : 

·•No person shall convert a resi-
dential building into a non-residen-
tial buil ing except with the permis-
sion in writing of the Controller!' 

On the one side you have put 
certain amendments here. You say 
that you cannot convert that build-
ing unless you submit an application 
to the Controller. You have made 
certain amendments to Se·::.2. Sec. 2(d) 
says: 

''Non-residential building" means 
a building being used solely for 
the purpose of business or trade.''_ 

MR. DEPUTY SPEAKER: Mr. 
Daga, you can continue after lunch. 

13.02 hrs. 

The Lok Sabha adjourn1d for 
Lunch till Fourt•en of the Clock. 

The Lok Sabha re-assembled after 
Lunch at nine minutes, past Fourteen 
of the Clock. 

[SHRI CHINT A MANI PANIGRAHI in 
the Chair] 

ARREST OF MEMBER 

MR. CHAIRMAN : I have to 
inform the House that the Speaker 
has c~  the following wireless 
message dated 5 August, 1982, from 
the Senior Superintendent of Police, 
Amritsar (Punjab), today :-

"Shri L. S. Tur, Member of 
Lok Sabha has been arrested on 
5-8-1982 under section 107/151 
Cr. P.C. at 8 P.M. He llas been 
sent to Central Jail, Ferozepur.'' 

14.10 hrs. 

EAST PUNJAB URBAN RENT 
RESTRICTION (CHANDIGARH 
AMENDMENT) BILL Contd. 
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